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NOTES OF THE REGISTRY

ORDERS OF THE TRIBUNAL

CP 21/2005 in OA 604/2003

'therefOLe, dropped.

10.08.2006 = : o

CP 21/2005 (OA 604/2003) - '

None present for the paties.

This case has been listed before the Deputy Registrar
due to non availability of Division Bench. Be hsted before the
Hon’ble Bench on 22.08.2006. ;

 (GURMIPSINGH)
DEPUTY REGISTRAR

AHQ - -

22 .08.2006 - - SN

é

Mr.Nand Klshore,'counuel for appllcant
Mr.V.S. GUL]dr, Counsel for reopondents

Heard the learned counsel fbr the

parties. Learned  counsel  for the

respondents . submits that the judgement in:

question has been 1mplemnntpd and compllancp

has - been made. Learned "counsel fOL the

appllcant is also satisfied.

The -contempt proceedings are,

L, B ~<}jAJ_,,/’ ’
P _SHUKLA) . , (KULDIP $1men)

MEMBER (A) _ ~ VICE CHAIRMAN
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